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Allotment of Shop in New Grain market

Sh. DHARAM PAL GONDAR (Nilokheri ) :

Will the Agriculture and Farmers Welfare Minister be pleased to

state :-

a) whether it is a fact that the shops had been allotted to the
approximately 180 Commission Agents in the New Grain Market,
Nissing in the year 2014 according to new policy rate fixed by the
Government on which the CLU was imposed as well as the 35

percent profit amount was also imposed; and

b) if so, the reasons for which CLU has been imposed on the
abovesaid shops even after the CLU has not been implemented in
this block ?

JAI PARKASH DALAL, AGRICULTURE & FARMERS
WELFARE MINISTER, HARYANA

a) Yes Sir;

b) The provision of CLU charges i.e. License fees and Conversion
charges was added in the reserve price calculation for preferential
allotment of shops to the eligible traders as per approved formula
circulated on 25.06.2012. However, the matter regarding CLU
charges and saleable area of the market is under consideration with

the Government.
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